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OFFICE OF PRINCIPAL DISTRICT & SESSIONS JUDGE (Hes): DELHI

The following transfers & postings are being made with immediate effect :

El :

EC: 10644/16306897

F]e
EC: 11095/58332446

[ r
EC: 10981

Flr
EC : 84844301/10715

E]r
EC : 45383851/50041

HI%a
EC: 92111

ORDER

e
Role: Orderly
Posting: in the Court previously
presided over by Dr. -Kamini Lau,

Ld. PO {MAcr)-01
Distt : Central

THC

e
Role: Orderly
Posting: in the Court previously

presided over by Dr. Kamini Lau,
Ld. PO (MArr)-01

Distt : Central
THC

Desg: Peon

Role: Orderly
Posting: in the Court previOusly

presided over by Sh. Rajneesh
Kumar Gupta, the then, Ld.
District Judge (Commercial

Court)-02
Distt : Central

THC

e
Role: Orderly
Posting: in the Court previously

presided over by Sh. Mukesh
Kumar Gupta, Ld. Distrjgt Judge

{Commercial Court) (Digital)-04
Distt : South

Saket
e

Role: Orderly
Posting: in the Court previously
presided over by Sh. Mukesh

Kumar Gupta, Ld. District Judge
(Commercial Court) (Digital)-04
Distt : South

Saket
l

Role: Orderly

Posting: in the Court previously
presided over by Sh. Rajeev

Bansal, Ld . District Judge
(Commercial Court) - 01

Distt : South-East

Saket

Desg: Peon
Role: Orderly
Posting: in the Court of Dr. Kamini

Lau, Ld. District Judge (Commercial
Court)-02

Distt : Central
THC

Desg: Peon
Role: Orderly
Posting: in the Court of Dr. Kamini

Lau, Ld. District Judge (Commercial
Court)-02

Distt : Central
THC

e

Role: Peon
Posting: Office

Branch-III
Distt: Central
THC

Pool, Admin.

e

Role: Orderly
Posting: Attached with Sh. Mukesh

Kumar Gupta, Ld. Member

Secretary, DSLSA
RACC

(on diverted capacity)

Desg: Pearl
Role: Orderly
Posting: Attached with Sh. Mukesh
Kumar Gupta, Ld. Member

Secretary, DSLSA
RACC

(on diverted capacity)

Desg: Chowkidar
Role: Orderly
Posting: in the Court of Sh. Rajeev
Bansal, Ld. District Judge
(Commercial Court) {Digital)-04

DisK : South
Saket
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17. Il Dinesh Kumar
EC: 10262

El e
EC: 11066

FFa
EC: 96239601

DaNa
EC: 91039

mm
EC: 11535012

mr
EC: 72550331

ma
S/o Sh. Wazir
(Newly Appointed)

FEn[
EC : 10704/42417306

Desg: Peon
Role: Orderly
Posting: in the Court previously

presided over by Sh. Rajeev

Bansal, Ld. District Judge
(Commercial Court) . 01

Distt : South-East
Saket

e

Role: Orderly
Posting: in the Court previously
presided over by Sh. Lal Singh,

Ld. PO, Labour Court-02
RACC

e

Ro\e: Orderly
Posting: in the Court previously

presided over by Sh. Lal Singh,
Ld. PO, Labour Court-02
RACC

e

Role: Orderly
Posting: Attached with Sh.

Ashutosh Kumar, Ld. DHJS

Officer (Attached to the Office of
Ld. Principal District & Sessions

Judge, Has, THC)

Desg: Peon
Role: Peon

Posting: Office
Branch-IIt

DisH: Central
THC

Pool, Admin.

e

Role: Peon
Posting: Cash Branch, Fine &

Audit Branch and Vigilance
Branch

Distt: South-East
Saket
e

Role: Orderly
Posting: in the Court previously
presided over by Sh. Chander

Mohan, Ld. ASi-07
Distt : South
Saket

Desg: Pearl
Role: Orderly
Posting: in the Court previously

presided over by Sh. At:ul Kumar
Garg, Ld. PO MACT
Distt : South

Saket

Desg: Peon
Role: Orderly
Posting: in the Court of Sh. Rajeev

Bansal, Ld. District Judge
(Commercial Court) (Digital)-04

Distt : South
Saket

e

Role: Orderly
Posting: in the Court of
Singh, Ld. District
{Commercial Court)-01

DisH: South-East
Saket

Sh. Lal

Judge

e
Role: Orderly
Posting: in the Court of
Singh, Ld. District
(Commercial Court)-01

DisH: South-East
Saket

Sh. Lal

Judge

Mg: Peon
Role: Orderly

Posting: in
Sh. Ashutosh
(M ACT)-01
Distt: Central
THC

of
PO

the Court
Kumar, Ld.

e

Role: Orderly
Posting: in

Sh.' Ashutosh

(MArr)-01
DisH: Central
THC

of
PO

the Court

Kumar, Ld.

e

Role: Orderly
Posting: in the Court of Sh. Sudesh
Kumar-11, Ld. PO MIACT

Distt: South

Saket

Desg: Peon
Role: Peon

Posting: Cash Branch, Fine & Audit
Branch and Vigilance Branch

Distt: South-East
Saket

e

Role: Peon
Posting: R & I Branch

DisH: North
Rohini
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123. H Manoj Kumar
EC: 91205

pam
EC: 45249805/10851

Mr
EC: 13570229

i=[F
EC: 27138344

F7lo
EC: 82934060

[8ja
EC: 92076

[9][a;;m
EC: 13241134/10629

RaMMMni-
S/o Sh. Vinod Kumar

(Newly Appointed)

Desg: Peon
Role: Orderly

Posting: in the Court previously
presided over' by Sh. Jitendra

Kumar Mishra, the then, Ld. PO,
Industrial Tribunal
RACC

Desg: Pearl
Role: Orderly

Posting: in the Court previously
presided over by Sh. Jitendra
Kumar Mishra, the then, Ld. PO,

Industrial Tribunal
RACC

Desg: PM
Role: Orderly'

Posting: in the Court previously

presided over by Sh. Chander
Mohan, Ld. ASJ-07
Distt : South
Saket

e

Role: Orderly
Posting: in the Court previously
presided over by Sh. Gaurav

Gupta, Ld. ASJ-09

Dist:t : South-East

Saket

Desg: Peon
Role: Orderly
Posting: in the Court previously

presided over by Sh. Harun
Pratap, Ld. PO-MACT

Distt : North East
KKD

e

Role: Orderly
Posting: Previously attached with

Sh. Saurabh Partap Singh Laler
Ld. Registrar (J-III), Hon’ble

Supreme Court of India, New
Delhi

{On diverted capacity)

e

Role: Orderly
Posting: in the Court of Ms. Ekta

Gauba Mann, Ld. PO MACT-01
Distt : North
Rohini

e

Role: Peon
Posting: Office
Branch-III
Distt : Central
THC

Pool, Admin.

Desg: Pearl
Role: Peon

Posting: Office
Branch-III

Distt : Central
THC

Pool, Admin.

e

Role: Peon

Posting: Record
Distt : Central

THC

Room (Criminal)

e

Role: Orderly
Posting: in the Court of Sh. Chartder

Mohan, Ld. PO, Labour Court-06
RACC

e

Role: Orderly

Posting: in the Court of Sh. Chander
Mohan, Ld. PO, Labour Court-06
RACC

Desg: Peon
Role: Orderly
Posting: Attached with Sh. Harun

Pratap, Ld. Officer on Special Duty
in the Office of Hon’ble Lokayukta,

Nct of Delhi
(On Diverted Capacity)

e

Role: Orderly
Posting: Attached with Sh. Saurabh

Partap Singh Laler Ld. Nodal
Officer, Judicial Commission, Tis
Hazari Court Incident, Vikas

Bhawan-II, Civil Lines, Delhi
(On diverted capacity)

me
Role: Peon

Posting: Office
Branch-III

Distt : Central
THC

Pool, Admin.

e
Role: Orderly
Posting: in the Court of Ms.
Gauba Mann, Ld. PO MACF-01

Distt : North
Rohini

Ekta
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115. II Karamjit Singh
EC: 48298012

[6]r
EC: 90503

HI
S/o Sh. Rajesh Khatri

{Newly Appointed)

[8]a
EC : 38137091

Ml Khemi Ram Arya-
EC : 10985/86559670

a

S/o Sh. Ram Meena
(Newly Appointed}

mm
EC: 33084046

E.It
EC: S/o Sh. Ram Vilas
(Newly Appointed}

Desg: Peon
Role: Orderly
Posting: in the Court previously

presided over by Ms. Monika
Saroha, Ld. Special Judge (NDPS)

Distt : South
Saket

e

Role: Orderly
Posting: in the Court of
Ms. Sukhvinder Kaur, Ld. District
Judge (Commercial Court)-02
Distt : Shahdara
KKD

Desg: Peon
Role: Peon

Posting: Office
Branch-III
Distt : Central
THC

Pool, Admin.

e
Role: Orderly
Posting: in the Court of
Ms. Babita Puniya, Ld. SCi-cum-
RC

Distt : North-East
KKD

Desg: Peon

Role: Orderly
Posting: in the Court

Ms. Aparna Swami, Ld. ASi-07
Distt : New Delhi
PHC

Desg: Peon
Role: Orderly
Posting: in the Court previously
presided over by Ms. Surabhi
Sharrna Vats, the then, Ld. ASJ'

(SpI. FTC)

Distt : East
KKD

Desg: Peon
Role: Orderly
Posting: in the Court previously
presided over by

Sh. Dharmender Singh, Ld. ASJ-
08
Distt : South-East

Saket
e

Role: Orderly

Posting: in the Court previously
presided over by

Sh. Dharmender Singh, Ld. ASi-
08
Di5tt : South-East

Saket

Desg: Peon
Role: Orderly
Posting: in the Court of Ms. Monika

Saroha, Ld. PO, Labour Court-02
RACC

Desg: Peon

Role: Orderly
Posting: in the Court of Ms. Monika

Saroha, Ld. PO, Labour Court-02
RACC

Desg: Pei
Role: Orderly

Posting: in the Court of
Ms. Sukhvinder Kaur, Ld. District
Judge (Commercial Court)-02
Distt : Shahdara
KKD

Desg: Peon
Role: Orderly

Posting: in the Court
Ms. Aparna Swami, Ld. ASJ-07

Distt : New Delhi
PHC

of

e

Role: Peon
Posting: Office
Branch-III
Dist:t: Central

THC

of Pool, Admin.

Desg: Peon
Role: Orderly
Posting: in the Court of Ms. Babita
Puniya, Ld. SO-cum-RC

Distt : North-East
KKD

Desg: Peon

Role: Orderly
Posting: in the Court of
Sh. Dharmender Singh, Ld. ADJ-01
Distt : West
THC

e

Role: Orderly
Posting: in the Court of Sh. Gaurav
Gupta, Ld. Special Judge (NDPS)

Distt : South
Saket

PA
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l3:L. II Hunhy Philip
EC: 92093/47621521

at
S/o Sh. Kuar Bahadur
(Newly Appointed)

Wa
EC : 92092/13497133

BHa
S/o Sh. Gyan Prakash
(Newly Appointed)

m[M
S/o Sh. Kailash Chand
(Newly Appointed)

EITami;i
EC: 29098658/10691

Fa
EC: 75074440

F8ll
S/o Sh. Ashok Kumar
Srivastawa

(Newly Appointed)

F9IB
EC : 52644478

Desg: Peon

Role: Peon

Posting: Bail & Filing Section,
Copying Agency, RTI Section,
Facilitation Centre, Stationery

Branch and Protocol Branch,
RACC

e

Role: Peon

Posting: Office
Branch-III

Distt : Central
THC

Pool, Admin.

Desg: Peon
Role: Orderly
Posting: in the Court of
Sh. Mohd. Farukh, Ld. Spl. Judge

(PC Act), CBI
RACC

Desg: Peon

Role: Peon
Posting: Office
Branch-Ill
DisH : Central

THC

Pool, Admin.

e

Role: Orderly

Posting: in the Court previously
presided over by Sh. Gaurav

Gupta, Ld. ASi-09
Distt : South-East

Saket
Desg; Peon

Role: Orderly
Posting: in the Court of
Ms. Shaina Goyal, Ld. Civil Judge

Distt: North-West
Rohini
Desg: Peon
Role: Orderly

Posting: . In the Court of
Sh. Udbhav Kumar Jain, Ld. MM-
04
Distt: Shahdara
KKD

Desg: Peon
Role: Pearl
Posting: Office
Branch-III
Distt: Central

THC

Pool,

e

Role: Orderly
Posting: in the Court of

Ms. Shikha Chahal, Ld. MM-11
DisH:: South-East

Sake&

Desg: Pearl

Role: Dak Peon
Posting: in the Court of (1) Sh.

S.S.Rathi, Ld. District Judge
(Commercial Court-03), (2} Sh.

Vivek Kumar Aggarwal, Ld. Civil
Judge - 03 (3) Sh. Aman Kumar
Sharma, Ld. Civil Judge - 02

Distt : Shahdara
KKD

me
Role: Orderly
Posting:_In the Court of Sh. Arjun
Kirar, Ld. MM-04 (NI Act)

Distt : Central
THC

Me;;
Role: Orderly
Posting: in the Court of Sh. Divyang

Thakur, Ld. ADJ-03

Distt : South West
Dwarka

e

Role: Orderly
Posting: in the Court of Sh. Mohd.
Farukh, Ld. Spl. Judge (PC Act), CBI
RACC

Desg: Peon
Role: Orderly
Posting: in the
Ms. Shivangi Marlgla,

Act) (Digital Court)-02
Dist:t : North West
Rohini

Court of
Ld. MM (NI

Desg: Pearl

Role: Orderly
Posting: in the Court of

Sh. Udbhav Kumar Jain, Ld. MM-04
Distt: Shahdara
KKD

e

Role: Orderly
Posting: in the Court
Ms. Shaina Goyal, Ld. Civil Judge

Distt: North.West
Rohini

of

e
Role: Orderly
Posting: in the Court

Ms. Shikha Chahal, Ld. MM-11
Distt: South-East

Saket

ofAdmin.

e

Role: Peon
Posting: Office

Branch-III
DisH:: Central
THC

Pool, Admin.

%ci q



40 Dhoop Sen
S/o Sh. Babu Ram

(Newly Appointed)

Rna
EC : 11061

mFa amr ;sT
EC: 90798

1. Non-compliance of the above directions or immediately proceeding on leave shall be viewed seriously and

the erring official will be liable for suitable disciplinary action.

2. Sh. Parminder Kumar, Civil Nazir, EC- 90672, presently posted in the Court of Sh. Ajay Gulatl-II, Ld. Additional

District Judge-01, Central, THC is directed to look after the work in the Court of Sh. Sanjeev Kumar Aggarwal,
Ld- District Judge (Commercial Court)-01, Central, THC in addition to the work already assigned to him.

This order shall not be considered as a change of cadre of the official mentioned at S. No.6

to be in his parent cadre for all purposes. \
3.

lqqzP19438
No.„................,.................../ADMIN-III/Central/P&T/2023

Copy forwarded for information and necessary action to:-

1. The Registrar, Hon’ble'Supreme Court of India, New Delhi.
2. The Ld. Principal District & Sessions Judges concerned Delhi/New Delhi.
3. The Ld. Member Secretary, DSLSA, RACC.
4. The Ld. Officers/Officer-In-Charges concerned.

5. Ld. Administrative Civil Judge concerned Delhi/New Delhi

6. The DDOs, Accounts Branches concerned, Delhi/New Delhi for further necessary action, as per

10. The Officials concerned for immediate compliance.
11. Dealing Officials, Layers and ACR Cell (Has), Delhi are hJ

12. Dealing Officials, Web Site Committee, Hindi/Engtfgh, Tis Hazari Courts, Delhi with the direction for

uploading the said order on the official Website of District Court. pJ

7. The Administrative Officers (Judicial)/Branch In-Charges, concerned Administration Branch,
Delhi/New Delhi.

9. Dealing Officials, Leave Seat, Accounts Branch (Central}, Delhi.

rules

8. Dealing Officials, Personal File, Administration Branch- Ill, Central, Tis Hazari, Delhi.

records as per rules.

Desg: Peon
Role: Peon

OfficePosting
Branch-III

Distt: Central
THC

Pool

Pearl

Role: Orderly
Posting ofIn the Court

Ms. Aditi Rao, Ld. MM (NI Act)-
03

Distt: South-East
Saket
Desg: Safai Karamchai
Role: Safai Karamchari

Posting Officd Pool

Branch-III
Distt: Central

THC

)
re

Desg: Peon

Role: Orderly
ofthePosting: CourtIn

Ms. Aditi Rao, Ld. MM (NI Act)-03
Distt: South-East
Saket

Admin,

me
Role: Peon

OfficePosting:
Branch-III
Distt: Central
THC

Pool, Admin.

) gtKf ----’
A3LIBDesg: Safai Karamchari

Role: Safai Karamchari

Posting: Care Taking Branch
Distt: Central
THC

He will continue

o$dV”:=up,A'-
’ IS. 3 .bobS

{GIRISH KATHPAUA)

PRINCIPAL DISTRICT & SESSIONS JUDGE (HCIs)
DELHI O, P

Dated, Delhi the___. I. T_ i
MR 2W3I

fy directed for necessary updation of

PRINCIPAL DISTRICT & sEssIONS JUDGE (HQ,)
DELHI c\ t


